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PART I
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

HOME DEPARTMENT 
NOTIFICATIONS.

The 2nd September 1944
No. 4707-P.—On being relieved of his duties as officiat- 

The 4th September 1944 ing Inspector-General of Police, Orissa, Mr. F. H. C.
No. 4719-A.—Mr. J. E. Maher, i.e.s., officiating Chief Raynor, o.b.e., i.p., is appointed to officiate as Deputy 

Secretary to Government, is granted leave on average pay Inspector-General of Police, Orissa, 
for one month and twelve days under rules 77 and 81 of 
the Fundamental Rules, with effect from the 8th Septem­
ber 1944.

The 2nd September 1944
No. 4708-P.—On being relieved of his duties as officiat­

ing Deputy Inspector-General of Police, Orissa, Mr. P. K. 
Mitra, i.p., is appointed as the Superintendent of Police, 

i.e.s., Additional Criminal Investigation Department.
The 2nd September 1944

No. 47C9-P.—On being relieved of his duties as officiat­
ing Superintendent of Police, Criminal Investigation 
Department, Rai Sahib Manbodh Panda is appointed as 
the Deputy Superintendent of Police, Special Branch, 

Under-Secretary to Government Criminal Investigation Department.
The 4th September 1944

No. 4728-P.—In exercise of the powers conferred bv 
on sub-sections (!) and (2) of section 14 of the Code of

The 4th September 1944 
No. 4720-A.—Mr. A. IT. Kemp, :

Secretary to Government in the Home and Finance Depart­
ments, is appointed to act as Chief Secretary to Govern­
ment until further orders.

::

By order of the Governor 
S, J. MAJTJMDAR

The 4th September 1944
No. 4736-A.—Mr. I. H. Macdonald, i.e.s., officiating 

Magistrate and Collector of Ganjam, is granted leave 16QC ,, , r f iqgq\ n
average pay for one month and one day under rules 77 and Criminal Procedure, 1898 (Act V ot 1698), tho Governor 
81 of the Fundamental Kules, with effect from the 15th of Orissa is pleased- .
September 1944 - (a) to confer upon each ot the gentlemen mentioned m

, The 4th September 1944 the annexed list, who have been appointed to be the
? No. 4737-A —Rai Sahib Satish Chandra Banarji, Presidents of Panehayats of the Unions noted against their

ganjam during the absence, on leave, of 3V r. ^ declare that they may exercise the said powers
caonald, i.e.s. during the period not exceeding three years, with effect

conferred by from the 29th April 1944, for which they continue to hold 
Code of the office of Presidents of the said Panchayats.___________

:

,

The 2nd September 1944
i No. 4691-P.—In exercise of the powers --- 
| sub-sections (1) and (2) of section 14 of the 
| Criminal Procedure of 1898 (Act V of 1898), the Governor 

°* Orissa is pleased— ._r . ,
, («) to confer upon Mr. Nageridra Kumar Mahanti, who __
teonev a?C°inte<1 b" thLP;eSidrthe SadrTubd^sion 1. Munshi Khalilur Rahaman 

mon No. IX m Pipli police-station in M H l. Sri Saleswar Rai Singh
0 the district of Puri in place of Sri Artabandhu Maha , 3 Sfi Maj10ncira Narayan Doo
who Wa • , oeriod of three years under 4 Sri Digambar Paikeray
Notification No 8071 P dated the 12th June 1944, the 6. Sri Duryodhon JagadobPourr.v ! uua-l., aaiea uil , 12g Q£ Q gri Gopinath Praharaj

{ ois of a Magistrate under sections 64, -j 7 grj Udoynath Padlnm
said Code within the limits of the said Union, ana ^ ^ GacIadhar Patra

, (o) to dec hire tW lip mav exercise the said powers g Sri Lingaraj Gumausmghftng the uLxpirct ^option of the period of three years 10. 8ri Bichi—da Ch«upati..y
t he I2tl. March 1947 up to which date ----------------------—......... .........

,2 Artabandlni Mahanti had been empowered to hold the 27ie 4th September 1944
tl0C: of the President of the said Panchayat. 
v 77ib 2nd September 1944 „ht.

Nn*-VUrissa’ until further orders. Anmist 1944,
Notifccatum No. 4302-P., dated the loth August
cancelled.

Name of No. of 
police-station UnionDistrictName of President

I
i Puri Khurda VI

XI
Chandka

Bhubaneswar
Bolgarh

II
I

IV
V

Banpur I
II

VI
VIII

No. 4731 -P.—In exercise of tho powers conferred by sub- 
Boctions (1) and (2) of section 14 of the Code of Criminal 
Procedure, 1898 (Act V of 1898), the Governor of Orissa is

confer upon each of the gentlemen mentioned iu 
tho annexed list, who have been re-appointed to be the
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The 6th September 1944
Ko 3342-L.S.-G.-ln the notification No. 3208-L.S..G 

dated the -5th August 1944 published at page lls - 
Pvvt I of the Ori-^a Gazelle, dated tLe 1st September I<jj. 
for the word “ Ghumsur ” occuring in the schedule thereof
read Gunupur gy order of the Govern

V. RAMANATHAN '
Secretary to Government

DE V ELOPM K N f DEPA RTMENT 
NOTIFICATIONS 

77m 2nd September 1944
No 2971-D.—Maulavi Abdul Aziz Khan, Head Cle^ 

11 of the Chandbali Sub-Registry Office, was appointed to act 
tv as Sub-Registrar of Chandbali in the district of Balasote 
V from the 25th August 1943 to the 10th March 1944, viCe 

IX ^.i Shyam Sundar Misra, officiating Sub,Begistrar, expired, 
X “ The 2nd September 1944

i rss: ssurs ™ 3
Puri, the powers of a Magistrate under seeaons 64 12 «na
128 of the said Code within the limits of the said L.uo,^-. 
and exercise, the said powers 

, with effict(b) to declare that they may 
during the period not exceeding three y<*r.>, 
from the 29th April 1944, for vhieh they continue to hold 
the office of Presidents of the said Panehayuts.

No. of 
police-station Union.

Name ofDistrictName of President f=.SI
I

IKhurdaPuri1. Sri Pandit Dasa Panda
2. Sri Chintamoni Patnaik
3. Sri Kulainani Ghkotra
4. Sri Xabakishore Baliarsing ..
5. Maulavi Hamid Khan
6. Sri Chintamoni Mahapatra . .
7. Sri Upendra Jagadeb
8. Sri lvrupasindhu Satpathi ..
9. Sri Kailas Chandra Samra

10. Sri Purna Chandra Narendra.. 
31. Sri Surendra Narayan Mohanti
12. Sri Loknath Das
13. Sri Joginath Misra
14. Sri Jagamohan Patnaik
15. Munshi Kumedan Khan
16. Sri Maguni Charan Patnaik ..
17. Sri Jagannath Panda
18. Rai Bahadur Gangadhar

Subudlii.
19. Sri Janardan Srichandan
20. Sri Kanliu Charan 1 atnaik . .
21. Munshi Akbar Tarafdar
22. Sri Lingaraj Subudhi
23. Sri Jagabandhu Raiguni

Brahma Mahapatra.
24. Sri Banarnali Das
25. Sri Sarangadhar Ranbir
26. Sri Pran Nath Dos
27. Sri Loknath Mangaraj
28. Sri Ximai Charan Jagadeb
29. Sri Chintamani Patnaik
30. Sri Benudhar Patnaik
31. Sri Dasarathi Patnaik
32. Sri Krushna Mohan Patnaik

Adhikari.
33. Sri Banambar Chhotra
34. Sri Alekh Behari Mandhata ..

9999

9?

tf19

?»

Ifff

1111

IJatni HI No. 2974-D.—Sri Bhagabat Sundar Ray, Head Clerk, 
I Sub-Registrar’s Office, Gop, was appointed to act as Sub 

HI Registrar of Gop in the district of Puri, with effect from 
** theS 29th June 1943 to the 21st March 1944, afternoon 
V vice Sri Bipin Behari Rath, Sub-Registrar of Gop 
I appointed as Sub-Dep lty Collector on probation.

Notification No. 1S425-D., dated the 28th August 1943 
VI is hereby cancelled.

The 5th September 1944
t o. 3016-0.—Sri Narayan Cha.idra Nath, Head CFrk of 

HI the-Sub R gistry Office, Jalleswar in the district of BaUaore, 
ly is appoint ’d to a :t as the Sub-Registrar of Jalloswar till 
VI the 21st July 1944 in extension of the appointment made in 

notification No. 1766-P. dated the 24th May 1944. vice 
Sri Appanna Das, Sub-Registrar of Jalleswar, granted leave.

By order of the Governor 
P. C. DAS

91

r •11

Chandka
?>

9 9?•

Bhubaneswar
91

1119

1 Bolearh 
>;
>s

Begunia

i*

III:
9t

19

n
9111

1111

1191

nii

99

I VIII1199 •( IX' *»»
III! Banpur11

VII11ft - Secretary to GovernmentIXftft

ITangiII

II EDUCATION DEPARTMENT 
NOTIFICATIONS 

The 2nd September 1944
VI No. 2845-E.—Sri Ramendu Sundar Khan, m.sc., is 

appointed as a temporary Demonstrator in Zoology in the 
Sambalpur College in the junior branch of class II of the 
Orissa Educational Service for a period of three months, 
with effect from the 5th July 1944, of until appointment 

Chief Secretary to Government is made in consultation with the Joint Public Service
Commission, whichever is earlier.

Notification No. 2111-E., dated the 28th July 1944, is

ii91

in99l»

IV>» 19

VII11

9119

By order of the Governor 
J. E. MAHER

Tiie olh September 1944
No. 1655-P.R.O.—Mr. S. J. Majumdar, i.e.s., Under­

secretary to Government in the Home and Finance cancelled. 
Departments, is appointed to act, in addition tc his duties, 
as the Provincial Recruiting Officer, Orissa, during the 
absence, on leave, of Mr. R. S. Swann, i.c s.

The'2nd September 1944 ■
No. 2847-E.—Maulavi Hussain Khan, Deputy Inspector 

of Schools, Cuttack Sadr subdivision, who was appointed
to act as District Inspector of Schools, Puri, in the senior 
branch of class II of the Orissa Educational Service in 
notification No. 20843-E.(C.), dated the 28th September . 
1943 and whose terra of appointment was last extended till } 
the 30th June 1944 in notification No. 2161 E., dated the 
1st July 1944, is allowed to continue in the post for a 
further period till the 31st July 1944.

Th\ 5th September 1944
f*0. 2877-E. In exercise of the powers conferred by

ito/Yvvf1 ofsectioa2of the Defence of L.dia Act, 
i-. .1 (XXXV of 1939) and in supersession of all previous 
notifica.ions on the subject, the Governor of O issa is 
pleased to direct that the powers conferred in the Provin- , 
cial Government by rule 75-A of the Defence of India] 
ivil-s shall, in respect of timber, be exercisable also by 
tho officers specified in the first column of Schedule I hereto 
annexed in respect of all st icks of timb r lying in the 
areas spe- ified against them in the second column of the
Tu /I tt16’ Subjoot t0 the conditions specified i» 
ocnedulo II hereto annexed.

The 5th .September 1944
No. 1657-P.R.O.—Mr. S. J. Majumdar, i.e.s., Under­

secretary to Government in the Home and Finance 
Departments, is appointed, in addition to his duties, to be 
Under-Secretary to Government in the Home Department 
(Recruiting Section) during the absence, on leave, of 
Mr. R. S. Swann, i.e.s.

J. E. MAHER 
Chief Secretary to Government

FINANCE DEPARTMENT 
NOTIFICATION 

The 2nd September 1944
No. 5830-F.—Maulavi S. H. Khan, m.a., f.r.s.a., 

A.R.P.S., Superintendent, Government Press. Cuttack, is 
granted leave on average pay under rules 6 and 9 of’the 
Orissa Leave Rules, 1939, from the 6th September 1944 to 
the 22nd September 1944, both days inclusive.

By' order of the Governor 
S. J. MAJUMDAR 

Under-Secretary to Government

i

Schedule I
Officer Area

' Tne Divisional Fo-esk Officer, The portion of tb« 
bambalpur Division. district of Sambalp«rf 7

lyb.g to the east j
9 mu ^ fhc Mahanadi river-

JI he Divi-onal Forest Officer, The portio i of tb« 1 
Rarapahar D.vi.ion. district of Samba!pu'

lying to the west 
the Mahanadi river*

3. The Divi^io-al Forest Officer, T .e dist let of Cutta^' 
Angul Division. inclLdii.g Angul.

HEALTH AND LOCAL SELF-GOVERNMENT DEPARTMENT
NOTIFICATION 

The 2nd September 1944
No. 3296-L.S.-G.—Sri H. L. Basu, District Engineer, 

Gan jam, is granted earned leave for ten days, with° effect 
from the 11th August 1944, in extension of the leave 
granted to him in notification No. 2170-L.S.-G dated thp 
10th June 1944.

f

::
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The Divisional Forest. Officer, The 
Furi Division.

. The Divisional Forest Officer, The 
Qhumsur North Division.

Area
district of Puri lo the Government of Orissa in the S rnply and Transport 

Department, with effect from ' “ "
forenoon.

4.
the 26tb August 1944,

Ghumsuv North 
■p 1 Russolkonda)

■ tCS”» "
The 6th September .1944

No. 15774-S.T.—In pursuance of clause 3 of the Flour 
South p SG *n Soap-making) (Prohibition) Order, 1944., the 

Chatrapur) ^ov?rnor of Orissa is pleased .to authorise all the District 
Forest Division. Magistrates in the Province of Orissa, with a view to ■ 
The BaJliguda Forest sei:Ur*nS compliance with the said Order within their 
Division, the Khond- reaPec1^vc jurisdictions, to enter and search, or to authorise 
mals and the Rnxn any person to enter and search any premises where soap 
ghad, subdivision^ 18 Manufactured.

. . , „ „ the Koravut district By order of tbe Governor
8. The Divisional Forest Officer, The ParlakimerV C. S. JHA

Parlakiraedi Forest Division. Forest Division 1 Secretary to Government
9' OnssI° Officer, The Province of Orissa PUBLIC WORKS DEPARTMENT

tel™™^dGefl™dTnS0^li^ Tile 3lHA^vHIftM
N°- ?4<?’iVrnvftrnmf*nt nLnr!^ J?np?£y 1938, of tho Health and No. 893 7-E.—Earned leave for sixteen days, with effect 
LocftI &elf-Governme t Department of the Government of Orissa. from the 2nd August 1944, is granted to Sri G. Gupta,

rr- w Rhfill lip r • . Assistant Engineer in charge of Nowrangapur Subdivision
Tltn . , , r. ‘‘ cd at price rates given in the under the Korapub Division, in extension of the leave

timber price schedule tor Orissa sanctioned by the Govern- granted in notification No. 8574-E., dated the 19th August 
ment of India and current on the date of requisition, 1944.
subject to the following conditions ’ The 1st. September 1944 '

(1) Where the sanctioned-scheduled price for a parti- No. 8999-E.—Leave for nineteen days, with effect'
* cularkind or category of timber is F. 0. R and the timber from the 19th March 1944, namely, earned leave for

is requisitioned in a local d »pot or at any other place away seventeen days and extraordinary leave for the balance, is
from railhead, the transport and handling charges "involved granted to Sri A. B. Mahantv, temporary Assistant
in taking these timbers to railhead d<*pots will be deducted Engineer under Northern Division, under rules 18(1) and
from that rale. 21(11) of the Orissa Leave Rules, 1939.

(2) If timber of a lower specification than those shown He is permitted to affix 7th, 8th and 9th April 1944
in the timber price schedule is requisitioned, a reduction (holidays under the Negotiable Instruments Act and 
in price rates from those given in that price schedule will Sunday) to his leave.
bo made in proportion to the unsoundness or to the nature This cancels notification No. 6908-E., dated the 5th
and magnitude of the defect found in such timber. July 1944.

The 6th September 1944
No. 2893-E.—The Governor of Orissa is pleased to 

appoint Sri Harihar Mahapatra, M.A., B.L., Advocate and 
Maul vi H. A. Zahir, Homeopath, to be non-official 
members of. the Governing Body of the Cuttack Training 
College till the end of the academical year 1944-45, vice
Sri Brajasundar Das and Khan Bahadur Ahmed Buksh, No. 7479-C.D.—Sri A. G. Bbattaeharya, Civil Defence 
deceased. Officer, Puri, is granted earned leave for forty-two days,

with effect from the 23rd July 194.4, under rules 6 and 9 
of the Orissa Leave Rules, 1939.

The 4th September 1944
No. 7480-C.D.—Sri H. K. Ghosh, Assistant Civil 

Defence Officer, Cuttack, is appointed to officiate as Civil 
Defence Officer, Puri, vice Sri A, G. Bhattacharya, granted 
leave, with effect from the date he joins the post.

The 4th September 1944
No. 7481-C.D.—Sri M. B. De, Civil Defence Inspector, 

Bhubaneswar, is appointed to officiate as Assistant Civil 
Defence Officer, Cuttack, vice Sri H. K. Ghosh, appointed 
to officiate as Civil Defence Officer, Puri, with- effect from 
the date he joins the post.

The 4th September 1944
No. 7523-C.D.—Sri M. B. De, officiating Assistant 

Civil Defence Officer, Cuttack, is promoted substantively 
to the rank of an Assistant Civil Defence Officer, with 
effect from the 1st September 1944, against one of the 
posts sanctioned 'for Berhampur, vice Sri K. V. Krishna 
Rao, Sub-Deputy Collector on probation, working as an 
Assistant Civil Defence Officer, Berhampur, reverted to 
Home Department.

(old

7 The Divisional Forest Officer, 
•Balliguda Forest Division.

BRI-J NARAYAN 
Chief Engineer

OFFICE OF THE DIRECTOR OF CIVIL DEFENCE
NOTIFICATIONS 

The 4th September 1944

By order of the Governor 
V. RAMANATHAN 
Secretary to Government

DEPARTMENT OF SUPPLY AND TRANSPORT
NOTIFICATIONS 

The 6th September 1944
No. 15760-S.T.—In pursuance of section 12 of the 

Hoarding and Profiteering Prevention Ordinance, 1943 
(Ho. XXXV of 1943), the Governor of Orissa is pleased to 
e*ttpower the Subdivisional Magistrates to exercise the 

r-towers under the said section within their respective 
^/wisdictions.

The 6th Sepfember 1944
Ho. 15761-S.T.—In pursuance of clause 14 of the Drugs 

Control O-der 1°43 the G »ve nor of Orissa is pleased to 
^'point all t he Assistant C vil Suyv Ws Officers in the 
. r(Jviuce of Orissa to exercise within their reqP®c 
Jurisdictions the powers specified in sub-clauses (a). ( ) an 
(c)'°f the said clause.

The 6th September 1944
« k°* 15763-S.T.—Sri Kali Shankar Bandyopadbyay 
^arcane Specialist in tho Department of Agneul^e, 

^ar, iy appointed temporarily as the Statistical

M.A. J. E. MAHER
Director of Civil Defence, Orissa
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-1 -!•}&__Sri Mahim Chandra Nandi, Headmaster

the Balasore Zila School, is appointed to act until furth 
orders as Headmaster of the Ravenshaw Collegiate Beh^* 
with Effect from the date on which he joins the app0^ 
" “ "L Sri Apurba Krishna Sarkar, transferred. 
mTlii's'officeNotifications Nos. 9-A and 10-A., dated 
2Sth Julv 1944, are hereby cancelled. _

v The 1st September 1944
xj i a A__Sri Adhiraj Mohan Senapati, Assistant

Sambalpur Zila School, now on leave, is 
appointed to act. until further orders, as Headmaster of the 
Hioh School Section of the Balasore College, with efi6ct 
from the date of expiry of his leave, vice Sri Mahim 
Chandra Nandi, on deputation.

The 5th September 1944
f^O. 15-A.—The following persons have been appointed

Lecturers or Demonstrators in the junior

:
SUBORDINATE CIVIL SERVICE 

OFFICE OF THE REVENUE COMMISSIONER 
NOTIFICATION v

The 4th September 1944
Mo. 2542—IY-13S 44-R.—Earned leave for thirty-one 

days, with effect from the 15th May 1944, granted in 
notification No. 1032-R... dated the 24th April 1944, to 
Sri Siichindra Kumar Roy, Sub-Deputy Magistrate and
Sub-Deputy Collector on probation is canceled.

R, A. E. WILLIAMS
Revenue Commissioner, Orissa

Headmaster,

OFFICE OF THE REVENUE COMMISSIONER

[Inspector-General of
NOTIFICATIONS

Registration]

on medical certificate for thirty days from the date of 0__________________________ ____
relief. Date from 

which 
appointed

CollegeThe 1st September 1944 
No. 1276-Regn.—Sri Jaganmohan Mahapatra, proba­

tionary Sub-Registrar attached to the Sadr Registration 
Office. Balasore, is appointed to act as Sub-Registrar of 
Jajpur, vice Sri Lala Rajendra Narayan Ray, Sub-Registrar,
on leave or until further orders.

R. A. E. WILLIAMS 
Inspector-General of Registration, Orissa

SubjectName
\

Sambalpur College.. 1 21st August 
August 
August i

Gopal | Zoology 
Zoology

Madhusudan | Sanskrit and 
Oriya. 

English
History
Physics
Botany
Physics

9. Sri K. P. Atchuthan English 
Pillai.

10. Sri S n d h e n d u Economics .
Narayan Mukho- 
padhyaya.

11. Sri Sib'akumar Panda Mathematics
12. Sri Srinivasa Sahu.. Philosophy .. 

Harekrishna Economics ..
History

1. Sri Viswa
Jhingran.

2. Sri Phanindranath
Chatterji.

1944.
14th 

1944.
14th 

1944.
28th August 

1944.
15 th August

1944.
16th August 

1944.
14th August 

1014.
12th August 

l'.)44.

Ravenshaw College 
Puri College 
Balasore College .. 
Balasore College .. 
Sambalpur College.. 
Ravenshaw College 
Ravenshaw College 
Puri College 
Balasore College ..

3. Sri
Shadangi.

4. Sri Kalive Viswa- 
natham.

E. Sri P. R. Rajagopal
6. Sri Ramachandra

Rajaguru.
7. Sri B. Venkata-

rathnam.
S. Sri K. S. Ramamurti

, OFFICE OF THE CONSERVATOR OF FORESTS 
NOTIFICATIONS 

The 31st August 1944
No. 2901—Mr. F. A. A. Hart, o.b.e.

Forest Officer, Angul Division, is granted leave on average 
pay for twelve days, with effect from the 2nd October 1944 
to the 13th October 1944, inclusive, under Fundamental 
Rules 77 and 81, with permission to prefix the Dasahara 
holidays from the 24th September 1944 to the 1st October 
1944 to the leave.

August1st
i.f.s., Divisional 1944.

12fch August 
1944.

Ravenshaw Collego 
Sambalpur College.. 
Puri College 
Sambalpur Collego..

7th August 
1944.

7th July 1944
4th July 1944
5th August 

1944.

13. Sri
Misra.

14. Sri K. C. Panigrahi

The 31st August 1944
No. 2902—Sri Gopal Chandra Dash, Assistant Conser- 

of Forests attached to Forest Research Division,

■ r-
S. C. TRIPATHI

Director of Public Instruction, Orissavalor
Angul, is appointed to hold charge of the Angul Division, 
vice Mr. F. A. A. Hart, o.b.e., j.f.s.. granted leave.

J. W. NICHOLSON ELECTION OF UNION BOARD MEMBERS 
NOTIFICATIONConservator of Forests, Orissa

The ls4 September 1944
Under rule 30 of the Union Board and Panchayafc Elec­

tion Rules, it is notified for general information that the 
members of the Satyabadi Union Board in their meetiug 
held on the 28th July 1944 have elected from among 

No. 12-A.—-Sri Apurba Krishna Sarkar, Headmaster their own number Rai Sahib Madan Mohan Misra to be' 
of the Ravenshaw Collegiate School at Cuttack, is a member of the Panchavat formed for the whole area oL. 
appointed to act, until further orders, as Headmaster of the that Union for the remaining term of office of the Boara, / 
Puri Zila School, with effect from the date on which he vice Sri Kulamani Satpathi, deceased, 
joins the appointment, vice Sri Gopal Chandra Sinha, 
transferred.

ORISSA EDUCATIONAL SERVICE 
NOTIFICATIONS

The 31st. August 1944

B. PATNAIK 
District Magistrate, P'lirl

CtJTTACfK : Printed and PobJiabed by S. H. Khan, Superintendent, Govt. Press, O. G, 23—373—8-9-1944
i
!

H\

)

j

:
■

r


